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In The Central Administrative Tribunal

Jaipur Bench, Jaipur
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Due to the sad demise of Ho{‘n ‘Hble Mr.Just ice
M.Srinivasan, Judge, Sapreme Court} of India, a reference
was held in the Tribunal today at 11.00 AM. 3

Wwork of the Tribunal is, therefore, bs/p,ended ‘
for today angd the case may be listed for admission/
direct ion/final hear ing on ST~ ‘4"‘ ¢ 099
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